
RAJYA SABHA [27 April, 2005] 

Pending power projects 

3666. SHRI R.K. ANAND: Will the Minister of POWER be pleased to 

state: 

(a) whether it is a fact that some power projects are lying pending for 

the last over 20 years and have caused an additional burden of Rs. 12,000 

crore on Government; 

(b) if so, the details of all such power projects and the factors responsible 

for causing delay in their completion; and 

(c) how much more time is required to complete these projects? 

THE MINISTER OF POWER (SHRI P.M. SAYEED): (a) to (c) In the 

Central Sector, Dulhasti Hydro Electric Project (390 MW) is the only project 

lying pending for more than 20 years. The project was accorded investment 

approval in November, 1982 with an estimated cost of Rs. 183.45 crore. 

Prolonged negotiations were held to finalize turnkey execution of the project 

with financing. The contract was awarded to a French Consortium in 1989 

for turnkey execution of the project with commissioning schedule in July, 

1994. Due to increased militant activities in the project area, the French 

Consortium stopped the work in August, 1992. The recession agreement 

was signed in June, 1995 allowing civil contractor to go out of the contract. 

The works were taken up by new civil contractor in April, 1997. The works 

have suffered continuously on account of disturbed law and order situation 

and restricted working hours due to night curfew. Besides, there have 

been slippages due to poor geological conditions in the head race tunnel. 

The Tunnel Boring Machine was buried in February, 2000 and thereafter 

tunneling was restarted with drill blasting method. The works are now in 

progress and the project is expected to be commissioned in 2005-06. The 

cost is now anticipated as Rs. 4819.16 crores. 

Financial crisis of SEBs 

3667. SHRI N.R GOVINDARAJAR: Will the Minister of POWER be 

pleased to state: 

(a) whether a number of State Electricity Boards in the country are 

facing acute financial crisis; 

(b) if so, the details thereof; 

(c) whether Government proposes to set up a separate fund to improve 

the financial problems of State Electricity Boards; and 
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(d) if so, the details thereof? 

THE MINISTER OF POWER (SHRI P.M. SYEED): (a) and (b) The ever 

increasing trend of commercial losses of State Power Utilities has been 

arrested after 2001-02. The commercial losses (without subsidy) in State 

Electricity Boards have increased from Rs. 4,560 crores during 1992-93 to 

Rs. 25,259 crores during 2000-01. According to data compiled by Power 

Finance Corporation, the losses of State Utilities have reduced from 26,596 

crores in 2001-02 to Rs. 20,231 crores in 2003-04. Losses as percentage 

of turnover have started exhibiting a declining trend which is expected to 

be maintained in coming years. 

(c) and (d) The Union Government, in order to help the State Utilities is 

providing funds to States under Accelerated Power Development and 

Reforms Programme (APDRP) for investment in identified distribution areas 

for, inter alia, reducing technical losses and improving the quality of supply 

also for incentivising, through grants, reduction of cash losses. 

Six States have been provided incentive under APDRP for actual 

reduction in losses. State-wise details are as under:  

SI. 
No. 

States Incentive released (Rs. crores) 

1. Andhra Pradesh 265.11 

2. Gujarat 236.38 

3. Haryana 105.49 

4. Maharashtra 137.89 

5. Rajasthan 137.71 

6. West Bengal 73.00 

 TOTAL 955.58 

Setting up of Thermal Power Projects in Nagaland 

3668. SHRI T.R. ZELIANG: Will the Minister of POWER be pleased to 

state: 

(a) what steps are being taken by Government to set up of thermal 

power projects in the State of Nagaland; 

(b) the present status of the power project and the details of amount 

sanctioned for the said project; and 

(c) by when the above project will be started? 
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